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TIle MIDIRer ot 8tate III tIie MIDII-
tr, ot ItaIlw.,.. (Dr. Ram 8ahbaa' 
81q1a): (a), Out of 462 items of Db-
aervatlons and recommendationS IDQde 
by the Railway Accidents Committee 
in Parts I and U of their lIeport, 83 
are their observation. whne the re-
maining 380 are their recommenda· 
tiona. Of these 380 recommendations 
299 have been accepted In full, 1'1 In 
part, 4 have been accepted willi slight 
modifications while 23 have not been 
accepted. The remaining 37 Items are 
under consideration of the Govern-
ment, Those recommendations which 
heve been accepted ",e under the 
process of Implementation. 

(b) Yes, The nU'mber of serious 
railway accidents al also other train 
accidents has decreased durin. 1983-
84 aB compared to the previous yeerl. 

alB. Rallw.,. In tile Capital 

f Slar! 8areadra Pal 81D1h: 
158."\. Sbrl Sblv Charaa Gupta: 

Will the Minister of RaUwa,.. be 
pleased to state the progress made 
10 far in the construction of the Ring 
Railway In the Capital and when the 
project Is likely to be completed? 

The Deputy M11llste-r In tile MIIIIII-
a-,. of ltallwa,.. (Slarl Sham Nath): 
The sanctioned project Is called 
~Delhi Avoiding Lines (Ring Rail-
way)". Upto-dale overall phy.lcal 
FO,...ss of the project Is about 18 
per cent. The project Is. expected to 
be completed by the end of 1987. 

Il'OIl aDd 8teel Qaotas 

159. 8br! 8laubl 1WIjua: Will the 
MInister of Steel &lid MIDes be 
pleased to state: 

(a) the manner In which the Gteel 
Plants supply tbe controlled and un-
controlled material, to the conaumersl 
indentors; 

(b) whether the producers and 
stockilt. make luppll81 according to 
the quota certificate., permlts tasued 
to them; 

(c) the balia on which the Coatral-
ler of Iron and Steel iaBuel sUCh per-
mits; and 

(d) whether Government propose to 
Introduce anY" improvement over this 
present SYBtem of diatribution of finish-
ed products by' the Steel P;'aDts1 

The Mlaister of 8teel ... ..... 
(Slarl N. SlUIjlva Redd,.): (a) The 
Main Producers supply the coatroiJod 
and decontrolled categories of stofo..1 
against indents planned on them by 
the Joint Plant Committee. Indents 
for controlled categories are planned 
only against quota certi1lcatils. No. 
certificatesl permits are required for 
ordering or puchaslng decontrolled 
categories. 

(b) While the producers supply 
lIPinst Indents planned on them, 
stockists supply controlled categories 
of .teel only to customers having 
valid quota certlficateslpermlts. 

(c) The Iron and Steel Controller 
communicates to various Sponaorl". 
authorities bulk allocations for dure-
rent controlled categories after con-
sidering their demands and the likely 
availability. The Sponsoring authori-
ties issue quota certificates against the 
bulk allocation, and orders" can be 
placed on the producers on these cer-
tificates. Permit. are Issued by State 
Government authorities to customers 
requiring small quantities. enabling 
them to purchase trOm the stocks of 
controlled categories had by register-
ed stockists. 

(d) The present system of distri-
bution of steel has been Introduced 
from 1.3.1984. after ,considering tho 
recommendations of the Raj Com-
mittee On 'Steel Control'. Govern-
ment are not conslderinll any revisimt 
at present. 

Meebaul .. t1.... ID Iroa Ore MiDIII&' 

... SIarI ShaaIal BaDjaa: Will the 
Minister of Steel ... MIBeo be 
pleased to state: 

(a), wbether Government pro_ to 
introdUce partial machaDIzation 111 tile 




